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Joint Committee Inspection Report 

 

 

In the Matter of 

 

 

 

 

Original Application No.62/2022 

‘Rameshwar Prasad Vs State of Chhattisgarh & Others’ 

 

 

w.r.t 

 

Hon`ble National Green Tribunal Central Bench Bhopal 

order dated 24th August,2022 

 

 

 

 

Date of visit: 7th & 8th September, 2022 

            Location: Korba (C.G) 

 
 

 

 

Joint committee members 
 

 

1. Sh.Praveen Kumar Jain, Scientist‘B’ Regional 

Directorate (central) CPCB, Bhopal (MP) 

2. Sh. Ankur Sahu, Regional officer, CECB, Regional Office, 

Korba (CG)



IR of committee in OA no  62 of  2022 (CZ)                                        September 2022 Page 2 
 

 

Joint Committee Inspection Report in Compliance to 

Hon’ble NGT(CZ) order dated 24.08.2022 in OA 

No.62/2022 in the matter of ‘Rameweshwar Prasad  

Vs State of Chhattisgarh &Others’ 

Hon’ble NGT (Central Zone), Bhopal vide its order dated 24
th
 August, 2022 in 

OA No. 62/2022 ‘‘Rameshwar  Prasad Vs State of Chhattisgarh & 

Others’’directed under Para 2, 6and 7as:- 

2. Grievance in this application is that factory in question lacks the anti-

pollution devices required for controlling that air pollution caused by the 

hazardous pollutants released from the factory because of the 

manufacturing of the metals and non-metals. The primary reason for this 

conflagrant air pollution is the contravention done by the factory Indo 

Sponge Power and Steel Limited in not installing the air control devices as 

per the Air Pollution (Prevention and Control of Pollution) Act, 1981 and 

the various guidelines and principles laid down by the Ministry of 

Environment, Forest and Climate Change (MoEF & CC), Central 

Pollution Board and the State Pollution Board of Chhattisgarh. There is 

huge violation of the judgments and directions given by the Hon’ble Apex 

Court and the Hon’ble National Green Tribunal regarding the prevention 

and conservation of environment from the toxic pollutants released from 

red category industries and factories in specific. 

 

6. We deem it just and proper to call a report on the matter in issue of the 

present Original Application, from a Joint Committee consisting of:- 

 
 

i. One representative of Central Pollution Control Board, Bhopal. 

ii. One representative of Chhattisgarh Environment 

 Conservation Board, Chhattisgarh. 

 
7. The Committee is directed to visit the place and submit the factual and 

action taken report within six weeks. The Chhattisgarh Environment 

Conservation Board will be the nodal agency for coordination and 

logistic support. 
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In compliance to the above order the following officers have been 

nominated by CPCB and CECB for conducting joint inspection and 

submitting the report.  

1. Sh. Praveen Kumar Jain, Scientist‘B’ Regional Directorate (Central) 

Central Pollution Control Board, Bhopal, Madhya Pradesh 

2. Sh. Ankur Sahu, Regional officer, Chhattisgarh Environment 

Conservation Board, Korba, Chhattisgarh 

Copies of the nomination letters are enclosed at Annexure-1. 

The committee visited the factory i.e. M/s Indo Sponge Power and Steel 

Limited at Korba and village Risdi which is located near to the plant as 

mentioned in petition during 7
th
 to 8

th 
September, 2022 to find out facts as 

well as to know the extent of problem. During visit the team observed that 

both the sponge iron plants were non-operational and no activity was 

going on in the plant. The following point were observed during visit. 

A. During the visit the committee has observed the following 

points: 

1. M/s Indo Sponge Power and Steel Limited is situated at village-

Jhagraha, District-Korba (Chhattisgarh) in Khasra. No. 13/2, 13/13, 

14/4, 14/23 and total land areas of 5.55 acres. The Industry has installed 

1x50 TPD Kiln (15000 Metric ton per Annum) and 1x125 TPD Kiln 

(37500 Metric ton per Annum)  for manufacturing of Sponge Iron and  4 

MW capacity waste Heat Recovery Boiler (WHRB) attached with 125 

TPD kiln. 

 

2. Industry has obtained consent under the section 25/26 of the Water 

(Prevention and Control of Pollution) Act 1974 and the Air (Prevention 

and Control of Pollution) Act 1981 from Chhattisgarh Environment 

Conservation board on 20.5.2021 which is valid upto 30.04.2024, copy 

of CTO is enclosed at Annexure-2. 

 

3. Further, Industry has also obtained authorization for handling of 

hazardous waste i.e. Used Oil (category-5.1), Spent ion exchange resin 

containing toxic metal (category-35.2) and Empty barrels / containers 

/liners contaminated with hazardous chemicals/wastes(Category-33.1) 

under the Hazardous and  Other Waste (Management and 

Transboundary Movement) Rules, 2016  which is valid upto 

30.01.2024.Copy of authorization is enclosed at Annexure-3 
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4. During visit both kilns i.e. 50 TPD & 125 TPD were not in operation 

since 15.02.2021 & 12.7.2018 respectively and same was informed to 

CECB, RO, Korba on 15.02.2021 & 12.07.2018 respectively copy of 

letters collected during visit in this regards are enclosed at Annexure - 4 

& 5. 

5. Due to typographical error the industry has mentioned as 100 TPD 

instead of 125 TPD in the intimation letter regarding non-operational of 

the units which was submitted to Chhattisgarh Environment 

Conservation Board, Regional Office, Korba on 12.07.2018 and again 

unit has submitted revised letter to Chhattisgarh Environment 

Conservation Board, Regional Office, Korba on 07.09.2022 for 

correction of typographical error. Copy of letter is enclosed at 

Annexure-6. 
 

6. During visit the team has collected the copies of electricity bills from 

December 2020 to August 2022 for verification of operational status. 

Copies of electricity bills are enclosed at Annexure-7. 

7. The industry has installed 04 nos of bore wells in the premises to 

extract the ground water for using in spraying to control of fugitive dust 

emission during transportation, material storage areas, cooling of kiln, 

plantation etc. No objection certificate (NOC) obtained from the 

Central Ground Water Board has expired on 25.05.2022 and applied for 

renewal vide application no 21-4/2919/CT/IND/2019 on 24.05.2022. 

copy of  NOC and application are enclosed at Annexure-8&9. 

8. As per the industry for manufacturing of 1 Ton of  sponge Iron they 

requires approximately1500-2000 kg iron ore, 30-40 kg Dolomite, 

1600-1700 kg Coal and  generates dolochar about 30% of sponge iron 

production as a by-product which has been sold to nearby power 

plants. As per the data provided by the unit that about 20 Ton  iron ore, 

400 Ton coal and 60 Ton  dolochar was found stored openly in the 

premises. Sponge Iron manufacturing process flow chart is enclosed at 

Annexure-10. 
 

B. The issues raised in the petition by the applicant are as given 

below: 
 

1. Industry has not installed required pollution control devices 

and deteriorates the environmental quality. 

2. Factory is situated in residential area. 
 

The committee made the following observation during site visit on the 

above mentioned issues:- 
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Issue No.01: Industry has not installed required pollution control 

devices and deteriorates the environmental quality:  

The industryhas1x125 TPD and 1X50 TPD kilns for the manufacturing 

of sponge iron. During visit the joint committee inspected the industry 

and verified the air pollution control devices installed for controlling of 

the source emissions in both the plants (125TPD & 50TPD) and fugitive 

emissions control measures adopted at raw material like iron ore, coal 

and dolomite storage areas, crusher areas, transfer points, product house 

areas, ESP dust, dolochar and accretion storage and handling areas. The 

committee noted that maintenance work was going on and informed that 

that plant may start in future. The committee also verified the status of 

wastewater generation and solid waste management system and the 

details are given below: 

1. Air Pollution Control Measures: 

 During visit it was observed that some quantity of raw material i.e. 

iron ore and coal stored openly in the premises without any cover. 

 The industry has installed 7 nos fixed water sprinklers( 4 nos. at 

125TPD plant and 3 nos. in 50TPD plant) in the premises  and one 

water tanker for manual spraying of water at raw material storage, 

road etc to control the fugitive emission.  

 The industry have separate hoppers for storage of coal, iron ore and 

dolochar and all raw material transferred through closed conveyor 

belts which are connected with suction system and attached with bag 

houses to control the emission from the material handling and 

transfer points. The details of air pollution control devices are given 

below. 

125 TPD Kiln:  

 The industry has installed 3 Field ESP (Electrostatic 

Precipitator)  attached with 125 TPD sponge iron Kiln and 45 

meter height stack  

 The industry has installed 02 nos. of  bag houses having 108 

nos. of  bags in each for controlling the fugitive emissions from 

collecting ibin and coal crusher areas.  

 4 nos. of fixed water sprinklers to control the dust emission 

near by the area. 
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50 TPD Kiln: 

 The industry has installed 3 Field ESP (Electrostatic 

Precipitator) attached with 50 TPD sponge iron Kiln and 35 

meter height stack. 

 The industry has installed 02 nos. of bag houses having 108 nos 

of  bags in each for controlling the fugitive emissions from 

collecting ibin and coal crusher areas.  

 3Nos of fixed water sprinklers to control the dust emission 

nearby the area. 

 

  The industry has also provided suction chutes and de-dusting 

equipment’s at main material transfer points to curb the fugitive 

emission. 

 The industry has installed online Continuous Emission Monitoring 

System (OCEMS) for Particulate Matter, Sulphur dioxide  and 

Nitrogen Oxides parameters at 125 TPD kiln and Particulate Matter, 

Sulphur dioxide parameters at 50 TPD kiln in the year 2016 and 

OCEMS data shows that both kiln (50 TPD & 125 TPD) and connected 

with CPCB & CECB servers. The details of OCEMS make , model 

etc are given below: 

 

 

 

 

 

2. Water Pollution Control Measures:  

 

 In the process of manufacturing of sponge iron, water is not required 

directly and used indirect cooling of the Rotary Cooler, water is 

sprayed on the outer surface so that shell can be cooled to normal 

temperature. In this cooling system water is re-cycled through cooling 

Location  Parameters Make Model  Installed in 

the year 

125TPD Kiln 

Stack 

SPM HNL System 

Private Limited  

DSL-330 2016 

SO2 CA-2000 

NOx 

50 TPD Kiln 

stack 

PM Bhoomi Gas 

Analyser 

BI6000 2017 

SO2 BI7000 
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tower. Make-up water is added to maintain evaporation losses. 

Therefore no wastewater generated in this system. 

 

 At After Burning Chamber water is sprayed through high pressure 

pump & nozzles to control temperature & dust of the waste gas which 

comes out from the Rotary Kiln and collect in 50 M
3
 and 44 M

3
 

capacity settling pit of 125 TPD kiln and 50 TPD kiln respectively. 

The entire water gets expanded in the system and hence there is no 

wastewater generated in this process except the wet scrapper 

wastewater which is collected, treated in the settling pits constructed 

for the purpose, recirculate and use in dust suppression.   

   

 Water is used in cooling tower to control the temperature of waste gas 

coming out from Kiln which needs to bring down the temperature from 

900
0
 C to 230

0
 C before entering to Electro-Static- Precipitator. For 

maintaining above parameter, measured quantity of water is being 

injected inside the tower in atomized condition. Thus, no wastewater 

generated as total injected water gets evaporated. 

 

 Industry has provided Septic Tank and Soak pit for the treatment and 

disposal of domestic wastewater generated from toilets etc. 

 

3. Solid Waste Management 

 

 Dolochar: as per the industry representative the average dolochar 

generated per year will be 23625MT if plant runs for 300days with full 

capacity of both the plants (125TPD& 50 TPD) provided that plant 

uses G11 grade coal. Based on the above conditions the monthly 

generation of dolochar  will be about 1900MT and it is generally sold 

to power plants nearby i.e. Mahendra Power, Champa etc. 

 

 Electrostatic Precipitator (ESP) & bag houses dust: monthly ESP 

and bag houses dust generation will be 100MT if both the plants 

(125TPD& 50TPD) runs on full capacity. 

 Accretion waste: the monthly accretion waste generation will be 

50MT if  both the plants (125TPD & 50TPD) runs with full capacity. 

All the accretion waste disposed in land filling in low lying areas by 

local villagers. 
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 During the visit it was observed and as per the industry that about 20 T 

iron ore, 400 T coal and 60 T dolochar was found stored openly in the 

premises. No other waste was found stored in the premises. 

Issue no. 2: Factory is situated in residential area: 

 As per the information provided by the industry that the plant is 

situated in Khasra. No. 13/2,13/13,14/4,14/23 and total land areas is 5.5 

acres at village-Jhagraha, District-Korba (CG) and the land has been 

diverted for industrial purpose by department of Housing and 

Environment, State of Chhattisgarh vide letter dated 10.02.2006. Copy 

of letter is enclosed as Annexure-11. 

 The committee observed that the village Risdi is located at aerial 

distance of about 1KM from the industry. The google map showing the 

village, industry and NAMP stations of Korba is enclosed at 

Annexure-12. 

 The Committee also visited the village-Risdi on dated 08.09.2022 and 

discussed with the local people about the complaint as annexed in the 

petition (Annexure A/3). During the visit to the Risdi village, the 

residents informed to the committee that in January 2021 Shri 

Rameshwar Tandon has taken their signature for complaining about 

construction of drains and supply of drinking water in the village at 

Nagar Nigam Office. They also informed to the committee that M/s 

Indo Sponge and Power Limited is not in operation  from last 2 

yearsand they have not complained about the pollution from the said 

industry. The Panchanama made in the village is attached as 

(Annexure-13). 

B. Action Taken by the  Chhattisgarh Environment 

Conservation Board:  
 

 Industry was regularly inspected by the officials of Chhattisgarh 

Environment Conservation Board for verification of consent 

conditions and notices had been issue to industry for violation of 

consent conditions on dated 25.01.2019 and 28.02.2020 copies are 

attached as (Annexure-14&15). 

 Industry was also inspected by the officials of Chhattisgarh 

Environment Conservation Board on the basis of complained 

received on dated 21.06.2018 and notice had been issued to the 

industry for taking corrective measures on dated 20.06.2018 

(Annexure-16). 
 



C. Recommendation 

• To explore the possibility of connecting/passing the 50TPD plant 
waste gases heat with 125 TPD waste heat recovery boiler (WHRB) 
to prevent opening of after burning chamber (ABC) emergency cap. 

• To construct shed for storage of coal, dolomite and iron ore instead 
of storing openly at the 125TPD kiln to prevent fugitive emissions. 

• To provide more water sprinklers at raw material & solid waste 
storage & handling area to control fugitive emissions. 

• To earmark the waste storage areas and maintain the record for 
APCDs ( wet scrapper waste, ESP dust and bag filter dust) dust 
disposal. 

• To develop more plantation along the plant boundary to stop going 
out the noise pollution and fugitive emission from the plant. 

• To connect the deducting bag filters outlet gases to the stack 
instead of releasing at the floor level 

• To monitor the fugitive emissions, ambient air quality and ground 
water quality on regular basis. 

In view of the above, it is suggested that the Chhattisgarh Environment 
Conservation Board may ensure the compliance of above recommendations 
before restart of industry. 

. 
(Pra ar Jain) 

Scientist-B, CPCB, RD,Bhopal 

IR of committee in OA no 62 of 2022 (CZ) 

(Ankur Sahu) 
Regional Officer, CECB, Korba 
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Photograph taken during visit (125 TPD Kiln area) 
 

 
 
 
 
 
 
 
 

 

 

 

 

 

 

 

 

 

 

 
Raw material transfer through closed conveyor belt  

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Closed hopper installed to store raw material and product 

 
 
 



IR of committee in OA no  62 of  2022 (CZ)                                        September 2022 Page 11 
 

Photograph taken during visit (125 TPD Kiln area) 
 

 
Bag house installed at material transfer point as air pollution control devices 

to control air pollution 
 

 
 

Installed 125 TPD capacity Kiln in the premises 
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Photograph taken during visit (125 TPD Kiln area) 
 

 
3 field ESP (Electrostatic Precipitator) installed as air pollution device to 

control the air pollution 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 

Stack attached with as air pollution control devices i.e. ESP (Electrostatic 
Precipitator)   
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Photograph taken during visit (125 TPD Kiln area) 
 

 
Continuous Online emission monitoring system installed at 125 TPD kiln 

stack 
 

 

4 MW capacity waste heat recovery boiler (WHRB) installed & attached 
with 125 TPD kiln  

 



IR of committee in OA no  62 of  2022 (CZ)                                        September 2022 Page 14 
 

 
Photograph taken during visit (50 TPD Kiln area) 

 

 
 

Material storage and transfer through conveyor belt under covered shed 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Material transfer through closed conveyor belt  
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Photograph taken during visit (50 TPD Kiln area) 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
Bag house installed at material transfer point to control the air pollution 

 
 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

50 TPD capacity kiln and water sprinkler installed in the premises  
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Photograph taken during visit (50 TPD Kiln area) 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
 

 
ESP installed and attached with stack as air pollution control device to 

control the air pollution 

 
Continuous online emission monitoring system installed at stack for 

continuous monitoring 
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Annexure -1 

Copies of the nomination letters 
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Annexure -2 

Copy of CTO 
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Annexure -3 

Copy of Authorization 
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Annexure -4  

Copy of  letter regarding shut down of 50 TPD kiln 
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Annexure -5 

Copy of  letter regarding shut down of 125 TPD kiln 
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Annexure -6 

Copy of  letter regarding typographical error for information of shut 

down of 125 TPD kiln 
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Annexure-7 

Copy of electricity bills 
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Annexure-8  

Copy of NOC for ground water  abstraction 
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Annexure-9 

Copy of Application for renewal of NOC for ground water  abstraction 
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Annexure-10 

Copy of  Manufacturing flow chart 
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Annexure-11 

Copy of Land Diversion for industrial purpose 
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Annexure-12 
 

 

 

 

 

 

 

Google map showing the location of factory, Risdi village and NAMP 
stations 
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Annexure-13 

Copy of Panchnama 
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Annexure-14 

Copy of Notice issued by CECB dated 25.01.2019 
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Annexure-15 

Copy of Notice issued by CECB dated 28.02.2020 
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Annexure-16 

Copy of Notice issued by CECB dated 20.06.2018 
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